3719 Nonunations to the

PRESENTATION OF TWENL1Y
SECOND REPORT OF THE COMMIT-
TEE ON PETITIONS

W w wEY (39T WEm) A
mfgwr &fafa F1 argaar ofgasq,
Tg7 FAT g

—

NOMINATIONS TO [HE PANEL OF
VICE-CHAIRMEN

THE DEPUTY CHAIRMAN Under
sub-iule (1) of tule 8 of the Rules of Pro-
cedure and Conduct of Business in the
Rajya Sabha, I hereby nominate the follow-
ing Members to the Panel of Vice Chair-

men —
7ou t

1 Shn M P Bhargava

2 Shri Akbar Ali Khan

3 Shi Mirdha
4 Shri D Thengar) fe

Ram Niwds

11

NOMINATIONS TO THE BUSINESS
ADVISORY COMMITTEE

THE DEPUTY CHAIRMAN Under
sub-rule (1) of rule 30 of the Rules of
Procedure and Conduct of Business m the
Rajya Sabha 1 hereby nommate the fol-
lowing members to be members of the
Business Advisorv Commuttee —

Shri
Shri
Shri

[ Arjun Arora
2

3

4 Shri

<

6

7

Sundar Singh Bhandari
Balachandra Menon
Om Mehta
S N Mishra

Shri Godey Murahan

Shri I okanath Misra
8§ Shrimati Yashoda Reddy

Shri

v

NOMINATIONS TO THE COMMITTEE
ON PETITIONS

THE DEPUTY CHAIRMAN Under
sub rule (1) of rule 147 of the Rules of
Procedure and Conduct of Business i the
Rajya Sabha [ hcieby nominate a new
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Commuttee on Rules 3720

Commuittee on Petitions consisting of the
following Members —

Shri Chandra Shekhar
Shri Brahmananda Panda
Shri A G Kulkarm
Shrimati Lalitha (Rajagopalan)
Chaudhary A Mohammad
6 Shri

7 Shri

N L T —

S S Mariswamy
Muhammad Ishaque

8 Shrt A K A Abdut Samad

9 Shri C L Varma

10 Shrimati Vidyawati Chaturvedt

Under sub rule (1) of rule 149 of the
said Rules | appommt Shri Chandia She-
khu to be the Chairman of the Committee
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NOMINATIONS TO THE COMMITTEE
ON PRIVILEGES

I'HE DEPUTY C(HAIRMAN Under
sub-rule 1) of rule 192 of the Rules of
Procedure and Conduct of Business in the
Rajva Sabha | hereby nominate the fol-
lowing members to be members of the
Committec on Privileges —

I Shrr Jaisukhlal Hathi

2 Shri M P Bhargava

3 Shrt M C Chagla

4 Shr1 Pitamber Das

S Shii Bhupesh Gupta

6 Shri Akbar Alt Khan

7 Shri Om Mehta

§ Shrt Dahyabhai V Patel

9 Shrt M C  Setalvad E

Under sub-rule (1) of rule 193 of the said
Rules | appoint Shri M Setalvad to be
the Chairman of the Committee
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NOMINATIONS TO THE (OMMITIFE
uo ! ON RULES

THE DEPUTY CHAIRMAN Under
sub-rule (1) of rule 217 of the Rules of
Procedure and Conduct of Business in the
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[The Deputy Chawrman]

Rana Sabha
lowing members (o be
Commitice on Rules —

I hereby nomimmate the fol-
members of the

Shri Dalpat Singh

I

2 Shri Banka Behary Das
3 Shit Suresh J Desar

4 Shur Sttaram laipuria

S Shii S D Misra

6 Shit B T Kulharm

7 Shri C D Pande

S Kumart Shantha Vasisht

9 Shrt K P Subramania Menon
10 Shri Rewati Kant Stnha

{1 Shrt Ram Sahat

{2 Shri M Vero

13 Shri Thillar Viilalan

NOMINAITIONS TO THE COMMITTEE
ON SUBORDINATE [ EGISLATION

T'HE DEPUTY CHAIRMAN  Under
sub-rule (1) of rtue 205 of the Rules of
Procedure and Conduct of Business in the
Rajya Sabha, | hereby nominate the fol-
lowing members to the Commitiee on Sub-
ordinate Legislation —

Shr1 B K P Sinha

Shri T Chengalvaroyan
Shr Anand Chand
Shrimati Devi
Shri K Chandrasekharan
Shri A P Chatterjee

Shri Chitta Basu

Shrt M N Kaul

Shri K P Mallikarjunudu
Shri B § Savnehar

Shr1 N Sr1 Rama Reddy.
Shr1 Y Admmarayana Reddy
Dr B N Antani

Shir Syed Ahmad

15 Dr (Mrs) Mangladevi Talwar.
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Undear subrule (1) of rule 206 of the
said Rules, [ appomt Shr1 B K P Sinha
to be the Chairman of the Committee

IRAIYA SABHA]

Pont of Ordei 3722
NOMINATIONS TO THE HOUSE
COMMIITEE

THE DEPUTY (HAIRMAN | hercby

nomindate a new House (ommittee con-~
sisting of the following members for the
period commencing on the 22nd May,
1969 to 21st Mayv, 1970

Shri RS Doogar

Dr Bhat Mahavir

Shri Davaldas Kurre

Shri K Damodaran

Shri Bk Mahanti

6 Dr Salig Ram

7 Shri Sherkhan

nBs s I -

I nommate Shri RS Doogar to be the
Chairman ot the Committee

REGARDING A POINT OF ORDER
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